Slow progress of work on NH-58

2458. SHRI NARENDRA KUMAR KASHYAP : Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether Government has reviewed the slow progress of work on National Highway 58

from Meerut to Muzaffarnagar into two lanes and stretch from Muzaffarnagar to Dehradun;
(b) ifso, the details thereof and the reasons therefor;
(c) the details of works which have been completed;

(d) whether any assessment has been made about cost over-runs due to delay in

construction of these projects; and
(e) thetime by when the said project is likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI R.P.N. SINGH): (a) to (e) National Highway 58 from Meerut - Dehradun is being
widened to 4-lane on BOT (Toll//—\nnuity) basis. The widening work is in various stages of

progress. The details of progress, reasons for delay and likely completion are given in

Statement.
Statement
Details of progress, reasons for delay and likely completion
sl. NH Stretch/ Section Status
No. No.
1 2 3 4
1. 58 Meerut-Muzaffarnagar 4-laning of  Meerut-Muzaffarnagar  section

{km. 52.250 to 131.00) of NH-58 was awarded on
BOT (Toll) basis with schedule completion as
March, 2009, Out of total length of
78.31 km., 74 km. 4-laning has already been
completed. The physical progress achieved ftill
October, 2010 is 91%. The project is likely to be
completed by March, 2011.

Reasons for delay:

(i)  Tree cutling by the State Forest Deptt. due
to imposition of additional condition of

providing 10 mtr. strip along the highway.
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1 2 3 4

(i) Acquisiion of land by the Competent
Authority and removal of encroachments/

structures by Distt. Authorities.

(i) Shifting of utilities and relocation of religious
structure.

(iv) Slow progress by the Contractor.

2. 58 hMuzaffarnagar-Haridwar 4-Laning of Muzaffarnagar -Haridwar Section of
from (km. 131.00 to NH-58 awarded to concessionaire Era-Sibmost
km. 211.00) on BOT (Toll) basis. Agreement signed on

24.02.2010. The work is likely to start by
December, 2010.

3. 58 Haridwar-Nepali farm 4-Laning of Haridwar-Dehradun Section of
from (km. 211.00 to NH-58 awarded to concessionaire Era-Sibmost
Km. 218.200) on BOT (Toll) basis. Agreement signed on

24.02.2010. The work is likely to start by
December, 2010.

Land acquired for NH-1 from Bhogpur-Pathankot

2459. SHRI AVINASH BAI KHANNA:D Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the land has been acquired for NH-1from Bhogpur to Pathankot, if so, the
status of the project;

(b) whether the compensation has been awarded to the farmers, if so, at what rate;
and

(c) whether Government is aware that there is resentment among the farmers as regard
to the amount of compensation, if so, what steps Government has taken and the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI R.P.N. SINGH): (a) and (b) Yes, Sir, Land has been acquired from km. 26.00 to
117.750 and 4.00 to 16.350 of NH-1A for the construction packages
NS-36, NS-37 and NS-38. The status of the Project is given in Statement-| (See below). The
rate for compensation decided by the Competent Authorities cum Land Acquisition Officer,
Jalandhar and Gurdaspur, SDM Dasuya and Mukerian of Distt. Hoshiarpur is given in

Statement-Il ( See below ).

(C) The unsatisfied land owners have filed applications before the Arbitrator cum
Commissioner, Jalandhar.
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